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CENTRAL ADMINISTRATIVE TRIBUNAL

e C 0 MUMBAL BENCH
OAs. No.85 55/200%, 8LG/Z001, 357/2001; 2353/2001, 853/20061,
860/2001, 863,/2001, 86z/2001 £63/206071, 864/2001
u6b/LUU“, 866/2001, 267 2001 868/2001, - 869/2001,
870/2001, &71/2001, S?Z/ZOU;,‘ /u/ ,Ci and 874/2001.
Dated this Friday the 7th Day of December, 2001.

on’ble Shri Justice n1rendra D1kbh1t, Vice Chairman

Hor’bie Smt.Shanta Shastry, Member (A).

work1ng as hﬂa]‘“? under

Assistant Electrical Engineer (C)
Metropo1ita" ~ansport Project (R),
Central Ra |7way, Juinagar,

Navi Mumbai.

=

Shri P.G. Nehate, -
working as Khalasi under

clectrical Engineer (C), - v
Metropo11 tan Transport Project (Rlys),
Central Railway, Juinagar, ’ '
Navi Mumbai. ' '

Shri N.V Dange,

- “working as Khalasi under
oD v1s’ona1/Eﬁectr1Ca1 Engineer (C),
Y Me roéqlktan Transport Project (Rlys),
f Centra1 Railway, uuunagar,
- NaV?fMumba1.
Shri Gopal. V. Patil , .
working as Khalasi under. ’
"ASQ:bbaﬁb Electrical Engineer (C}, ’
Metropolitan Transgort Project (R},
Central 'aé?way, Juinagar,
Navi Mumba )
ghri G.R. Taiele, s
WOrkKing as Khalasi under
Assistant Electrical” Engineer {C},
Metropolitan Transport Project (R),
Central Railway, Thans. -

Applicant

o>

Applicant 1in

© OA 855/2001.

in
OA 856/2001.

App]%dantf?n
OA 857/2001.
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Shri H.D. Chau ;-
working as hkna under - : ‘
Assistant. Elec 1 Engineer (Cy,
Metiropolitan T port PFOJGL (R), .
Central Railwa Thane. © 5. Appiicant in
o 7 0A 860/2001.
Shri J.H. Taielie, . .
. working as Khalasi under -
"« Dy. E]ectr|Ca1 Engineer (C),
MIP (R), C al ‘Railway, : v
Juinagar,-Navl,mumuaiﬂ \ o ' J. Appiicant in
- ' ' OA 861/2001.
Shri V.M. Kachane, .
wurklﬁg as Khalasi under
Assistant Electrical Engineetr (C),« . - :
MTP (R), Central Rallway, Thane. .. Applicant in
" . ‘ - . . OA 862/2001.
shri R.K. Reddy,. .
"working as Kha1as1 undetr - .
Assistant Electrical Engineer (C),
MTP (R), Central Railway,
i

Mumbai. - .. - Applicant in

Juinagar, Navi
- - OA- 863/2001.

Shri R.L. Kadam,

~ working as Mason-III under Lo o :
. Assistant Electrical Engineer (Cq, .
MTP .(R), Central Railway, Thane. .. Applicant in
" ‘ - - _ OA 864/2001.
shri A.R. Sheikh, g
“working as Khalasi .under : !
Assistant Electrical "Engineer (C ),% L R ‘
MTP (R), Central Railway, Thane' i \\*fﬁﬁpp1icant in
‘ f ' W - OA 865/2001.
- 8hri T.R. Patil,.
working as Khalasi under "
Assistant Electrical Engineer (C),
MTP (R), Ce‘t‘ 1 Ra11way, Thane. ' App}1caﬂt At
. ’ . ol : OA 866/20C1.
Shri P.M. Narayane, X
working as. Khalasi under
Assistant ETéctrjc§1-Ehgﬁmeer {Cy, -
MTF (R), Central Railway, Thane. .. Applicant in
| ' . i OA 867/2001
Shri L.M. Jangie, - -
working as Khalasi under .
Assistant Electrical Engineser (C}, .
MTP (R), Central Railay, .
Juinagar, Navi Mumbai. .. Applicant in
' : OA 868/2001.

-



Shri M.E. Muthu,

WOITRIY &s hha‘ si-under .
Dy.. Chief Electrical Engineer (),
MTP (R), Central Railway,
Juinagar, Navi humb LK
shri C. Soloman, ‘
Oriver (Ad-hoc}), .- -
Assistant Electrical Ergineer (CJ,
TP {R}, Centr ] Rai1Way, Thaive
Shri Y.E. Patil,
working as Khalasi under.
Assistant Electrical Engineer (C},
MTP (R), Central Railway, )
Juinagar, Navi Mumbai. B , :
Shri VJ/R. Patil,” o :
working as Khalasi under
Assistant Electrical En *;/Zé},
MTP (R), Central RaiJway,. P
Jduinagar, Nav1'Mumb§'{ R
N
SN

Shri V.D. Talele, .
work1ng as Khalasi unde .
Assistant Electrical Eng1ﬂeer (cy,
MTP.(R), Central Railway,
Juinagar, Navi Mumbai.

Shri V.S. Javirkar, - :

wcrk1ng as Khalasi under
Assistant Eiectrical Engineer (C),
MTP (R), Central Ra1|way,
Juinagar, Navi Mumba1.

{ By Advocate Shri Mc8. Ramamurthy
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z, 'Chief £lectirical Engineer,
“Central Railway,
Cel, Mumbai - 400 001,

St

O >

UA iU/ cudi,

Applicant in
OA 871/2001

pplicant. in
A 872/2001.

vAppiicant‘iﬁ

A 8'7") s YaVYald

OA 873/2001.

Applicant in

OA 874/2001.



- 4"_lv

Chief Administrative fo\cer (¢),

- Metropolitan Railway Project (R),

CAO (C)’s Office, Central Railway,

" New Administrative Building,

7th Floor, CST, Mumbai-400001. o .

Assistant Electrical Engineer (C),

Metropolitan Transport Project (R),

Central Railway, Juinagar, :

Navi Mumbai. v . » Respondents.

ORDER (ORAL) .
o | Per : Smt. 'Shanta Shastry, Member (A) }

All these 20 (twenty) OAs 1nvolve a common cause

‘of action, The legal 1esue ra1sed 1s,the same. The

relief sought is the same. The’_edyocate is also the

same.' We therefore.proceed’to;dispoee of f- these OAs by a:

t=

.common order.

2.

The applicants are Khalasis work1ng in the

Central Railway. For purposes off111ustfat1on the facie

in 0. AlNo 855/2001 are give' in brief. The applicant in

the aforesa1d 0.A. " was gfaqt d ﬁ/eporary status with

effect from 1989 by ordeé date 12.7. 1990. Accord1ng to

'phe app11cant he was relieved on.being declared eurplue

to

ljeini ‘the 'office of Chief Engineer (C), Metropol1tan

Transport Project on 1.4.1991. Now after a lepse of ten

years the'impubned‘charge sheet has been‘ieeued to him on

10.9.2001. The article of chargcreads as follows:-.

%

"that the said Shri Vijay - Amberkar,
Khalasi arrived on transfer from Central:
Railway - to MTP (R), Mumbai by producing
/LPC No. HPB/797/D/ST/7FR dated 18.3.1991
{ssued under - the signature of
CPO(S&T)/Centra] Railway. on enquiry
with CPO(S&T)/Centra1 Railway vide MTP
(R) Mumbai’s letter No.MT/E/099 dated
17.7.2001, 1t was replied by CPO(S&T)
vide letter No.HPB/P.797/D/S&T/C1../PNM -
1870/1939 dated 5.9.2001 that the LPC in
question was not issued by his office. -
It *clearly indicates :that Shri. V1jay



..'5_

Amberkar, Khalasi obtained appointment in -
MPT (R) Mumbai by producing the fake
office order.” o .

3. 'lsim11ar charge .sheet hae been iseued to the
4 .applicants in other OAs aleo. | ,
'4., - The app]icant hae -agsailed the charge eheet on
- two main grounds viz.‘ | \ '
'(1) , The charge sheet has been 1esued after nearly ten:
years of his joining the MTP -in 1991. ~ No reasons are
7forthcon1ng 'by.'wai of any document or otherwise to
explain the enormous delay in 1ssu1ng the charge 8heet,

: No b
(11) ‘8o sufficient materia' or bas1s is available to

justify the dissue pof th charge-aheet. it is based on

- a mere exchange of/T ey dated'17.7.2001 and d.9.2001
as mentioned in tHe ar icle of charbe. |

5. The 1léarned counsel for the epp1ican£ submits
'.fdrfher» thaf out of 33 employees who ‘joined the

‘Metropolitan Transport Project on being declared‘eurplue

- only 9"emp1eyees‘ have been charge sheeted. It is

d1scr1minatory; - Therefore the charge sheet ef'10.9.2601
is jfabie to be quashed and set aside at the. outset, \

| 6. " The Learned Counsel also said that the applicants
_have rep1ied to the charge sheet’ and have requested to be
provided with a defence 1awyer ' ‘ ’

7J, We have heard “the Learned Counse1 for the
app1icants In our cons1dered view it is not necessary
to interfere with the due process of law at this stage.

In regard to the demand for ‘a defence 1awyer, since the

charge is of alleged forgery and since the.app11cants are

]



Ry .
. .o .
\/( ;. D .

/_consxderat1on this

- 8}~' In the abeve v1ew of tQ% matter a11 the O A s are
",d{smjesedvatnthe-admwsewon'etagev1tse1f,' We do nct order
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only Kha]as1s the.‘enquwry offieek.:shail Ttakeﬂ 1nto

aspect a]so at the time of hearing

wh11e dea11ng W1th the request for defence lawyer._;

2

-

P N - .

.-

a

. .- . .
[ Coe P \
. __4.,,,‘_._..“..‘_..

( Smt Shanta Shastry ) ( Birendra Dikshit ).
Member (A) ~Vice Chairman.
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